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PREFACE

This publication contains a brief resume’ of work done by
Lok Sabha during the Sixteenth Session of Fifth Lok
Sabha, 1976.
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RESUME’ OF WORK DONE BY LOK SABHA DURING THE SIXTEENTH
SESSION OF FIFTH LOK SABHA—MARCH—MAY, 1976

1. DURATION OF SESSION

Date of commencement . . . . . 8th March, 1976,
Date of a{journment sine die . . . . a7th May, 1976.
Date of prorogation . . . . . 28th May, 1976.
Number of days of sittings . . . 48

Number of hours of sittings . . . . . 323 hours and 25 minutes.
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SUMMARY

. Bills pending at the end of the last session

. Billsintroduced . . . . . .

. Billsopposed at introduction stage

. Bills passed by Rajya Sabha and laid on the Table

. Bills returned by Rajya Sabha with amendments and laid on the Table
. Bills passed

. Billsnegatived .

. Bills withdrawn

. Bills part-discussed

Motions for adjournment of debate on Bills adopted
Bills referred to Select Committee
Bills referred to Joint Committee

Bills originating in and referred to Joint Committee by Rajya Sabha in res-
pect of which motions for concurrence was adopted by Lok Sabha .

. Bills pending at the end of the sessxon vudl pnra No 2832 of Lok Sabha

Bulletin-Part II, dated 5-6-76

22

12

Nil

Nil
Nil
Nil
Nil
Nil
Nil

Nil

12
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SUMMARY

Bills pending at the end of the last session . . .
Billsintroduced . . . .

Motion for COHSlderltIOn
negatived .

Bills withdrawn
Part-discussed

Bills pending at the end of the Sess:on vlda Pnn No 2833 of Bunenn Pnrt II.
dated the 5th June, 1976 .

- 12

216
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3. CALLING ATTENTION STATEMENTS

Sl Brief Subject Name of the Mem-  Nam® of the Minister Time
No. ber who called Taken
attention Date of statem=nt
I 2 3 4 s
H. M.
1. Increase in the rates of Shri Ramavatar Dr. Shankar Dayal Sherma 0-36
postal scrc\lrictsl, h:;{r- Shastri
ms and telephones 8-3-1976
gt? the eve of Palia- i
ment Session,
2, Reported precondition Shri Samer Shri Y. B. Chavan 017
laid down b the Mukherjee
Bangladesh éovem— 9-3-1976
m~nt for talks on shar-
ing of Ganga waters and
the stalemate arising
out of it.
3. Need for urgentand wide- Shri Erasmo de Shri Annasahib 014
spread purchases by  Sequeira P. Shinde
ovirnment to sup-
port prices of vital agri- 11-3-1976
cultural commedities.
4- Reported death of two ShriSamar Shri Chandrajit 030
Surveyors and three Mukherjee Yadav
chainmen in the Chas-
nala mine on the sth 7-4-1976
April, 1976 and the
steps taken by the Go-
vernment to prévent
such occurrences.
5. Reported d=cision of UK. Shri Indrajit Shri Y. B. Chavan 016
vernment to compel  Gupta
resident Indian citizens 14-5-1976
in U. K. to adopt Bri-
tish citizenship or to
leave the country.
6. Reported closure of more Shri Dinen Prof. D.P. Chatto- 017
tﬂal‘l 10 jute mills in  Bhattacharya padhyaya
West Bengal during the
last few weeks and its 18-5-1976
effect on the country’s
economy and employ-
ment position. Shak rewe
7. Reported damage to Shri K. Surya- Shri munm” o 19
sfgcml thousands metric  narayana Shinde
tonnes of rice and padd
purchased by the B 20-5-1976

Corporation of India
from farmers and rice
millers in West Goda-
vari and other coastal
districts of Andhra
Pmdcnhiand lls&) d;.g]-
age to imported wheat
kget in open places due
to hot weather followed
by recent heavy rains.

990 L. S.—3
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4. . DIVISIONS

Na. of Divisions held . . . . 18

s. FINANCIAL BUSINESS

Subject Date of Date(s) of Time
Presentation  discussion tak n
I 2 3 4
H M

(i) Railway Budget

Budget (Railways) for 1976-77 10-3-76 033
12-3-76)
:g:g:zgfﬁﬂtml Diim.i{\l’l 12' 14
18-3-76

*Discussion ard vot-
ing on Demands

for Grants.

Supplementary Demands for 19-3-76  23-3-76 *Discussion and vot- r 5:25
Grants in respect of Budget ing on Supplermen-
(Railways) for 1975-76. tary D.mands for J

Grants (Reilways).

(ii) General Budget

Budget (General) for 1976-77  15-3-76 119
18-3-76
;2:3:;2 l?’GCI'IH.I Discussion 1614
23-3-76
23-3-76 Voting on Dcmards 001

for Grants on Ac-
count (voted with-
out dircussion)

Discussion and voting on. Demands for Grants—

31-3-76
1-4-76 »Home Affairs 13- 3§
2-4-76
2-4-76 Shipping and Trans- 4158
5-4-76 J port
5-4-76 .
é-4-76 Defence B 9-33

*Discussed to gether.
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3 4
H, M.
g_‘j:;g External Affairs 607
8-4-76
14-4-76 f Labous A
14-4-76
15-4-76}Inf0rm1tian and 6-10
26-4-76 ]  Broadcasting
26-4-76 Petroleum 1-49
26-4-76") *BEducation and 821
27-4-76 ] Social Welfare
*Culture
8-4-76
Health and Famil .
29-4-76 } Plarning Y 730
29-4-76
}Encrsy 556
30-4-76
30-4-76
Comm-*rce 6-12
3-5-76
3-5-76)
4-5-76 S‘Agnculmre and 16 46
5-5-76 | Irrigation
6-5-76
6-5-76
}Induslry and Civil 8-18
7-5-76 Supplies
10-5-76 Tourism and Civil 4-38
Aviation
10-5-76 ] .
»Steel and Mines 432
11-5-76 )
11-5-76 Law, Justice and 248

Company Affairs

* Discussed together,
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Supplem-ntary Demands for
Grants in respect of Budget
(General ) for 1975-76.

Chemicals and 0:03
Fertilizers

Communications

Finance

Revenue and Banking

| Planning

Supply and Rehebi-
litation

11-§-76 { Works ard Housing
at Atomic Energy

600 P.M. | Electronics

Guillotined | Space

Lok Sabha

Rajya Sabha

Parliamentary Affairs

Secretariat of the

| Vice-President

Total time teken on -
Drmands for Grants  113°46

 Discustion and vot- 111
8-3-76 11-3-76 | ing or Supplemen-
12-3-76 { tary Deminds for
[ Grants (General)
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6. LEAVE OF ABSENCE

4-76 to 14-5-76.

Date when
8. Name of Member Period for which leaye leave
No. granted granted
I 2 3 4
1 Shri Mohan Dharia §-1-76 to 6-2-76 and 8-3-76 to )
2-4-76.
2 Shri Hukam Chand Kachwai 5-1-76 to 6-2-76 and 8-3-76 to
2-4-76
3 Shrimati Shakuntala Nayar 5-1-76 to 6-2-76
4 Shri Bhagirath Bhanwar . 6-2-76; 8-3-76 to 15-4-76 and
36-4-76 to 14-5-76.
s Shri Janeshwar Misra . . 21-7-7§ to 7-8-7%; 5-1-76 to
6-2-76 and 8-3-76 0 15-3-76.
6 Shri Purushottam Kakodckar . 6-1-76 to 21-1-76
7 Shri Jyotirmoy Bosu 6-2-76 ; 8-3-76 to 15-4-76 and
16-4-76 to 14-5-76.
25-3-76
8 Shri Morarji R. Desai . 6-2-76; 8-3-76 to 15 4-76 and
26-4-76 t0 14-5-76.
9 Shri Ram Dhan . 6-2-76; 8-3-76 to 15-4-76 and
26-4-76 to 14-5-76
10 Shri Noorul Hu'a §-8-7¢ to 7-8-7¢ and §-1-76 to r
6-2-76
11 Dr. Jivraj Mehta 8-3-76 to 15-4-76 and 26-4-76
to 15-5-76
12 Shri Mukhtiar Sirgh Malik . 6-2-76; 8-3-76 to 15-4-76 and
26-4-76 to 14-5-76.
13 Dr. Laxminarayan Pandeya . 6-2-76; 8-3-76 to 15-4-76 and
26-4-76 to 14-5-76.
14 Shri Phool Chand Verma 6-2-76; 8-3-76 to 15-4-76 and
26-4-76 to 14-5-76
15 Shrimati Gayatri Devi . 31-7-7§ to 7-8-75; 5-1-76 to
6-2-76 an 8-3-76 to 25-3-76.
16 8hri C. Chittibabu 7-1-76 to 6-2-76 an 8-3-76 to
4-4-76.
14-4-76
17 Shri Madhu Dandavate 6-;216; 8-3-76 to 15-4-76 and
4-76 to 14-5-76.
18 Shri Shyamnandan Mishra 6-2 6; 8-3-76 to 15-4-76 and
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19

20

21

22

23

24

25

26
27

28
29
30
31

32
33
34

35

36

38

39

Shri Murasoli Marar

Shri Morarji R, Desai

Shri Samar Guha
Shri R. N. Goerka

Shri Jagannathrao Joshi

Shri Mohan Dharia
Shri Hukam Chand Kachwai

Shri Bhagirath Bhanwar
Shri Janeshwar Misra .

Shri Jyotirmoy Bosu

Shri Ram Dhan .

Dr. Jivraj Mehta

Shri Mukhtiar Singh Malik .
Dr. Laxminarayan Pandeya .
Shri Phool Chand Verma
Shrimati Shakuntala Nayar

Shri T. S. Lakshmanan

Shri P. A. Saminathan .
Shri Bishwanath Jhunjhunwala

Shri Mahadeepak Singh Shakya .

Shrimati Gayatri Devi .

8-3-76 to 15-4-76 and 26-4-76
to 15-5-76.

15-5-76 to 22-5-76.

8-3-76 to 15-4-76 and 26-4-76
to 15-5-76.

8-3-76 to 15-4-76 and 26-4-76
to 15-5-76.

6-2-76; 8-3-76 to 15-4-76 and
26-4-76 t0 14-5-76.

3-4-76 to 15-4-76 and 26-4-76
to 22-5-76.

3-4-76 to 15-4-76 and 26-4-76
to 22-5-76.

15-5-76 to 22-5-76.

16-3-76 to 15-4-76 and 26-4-76
to 22-5-76,

15-5-76 to 22-5-76.

15-5-76 to 22-5-76.

16-5-76 to 22-5-76.

15-5-76 to 22-5-76.

15-5-76 to 22-5-76.

15-5-76 to 22-5-76. J

8-3-76 to 8-4-76; 14-4-76 and
12.2-57-?]6‘.md 26-4-76 to

12-1-76 to 6-2-76; 8-3-76 to
8-4-76 and 14-4+76 .

3-2-76 to 6-2-76; 8-3-76 to
8-4-76; 14-4-76 to 15-4-76
and 26-4-76 to 16-5-76.

19-1-76 to 6-2-76; 8-3-76 to
8-4-76 and 14-4-76 and
15-4-76

6-2-76; 8-3-76 to 8-4-76; !
14-4-76 and 15-4-76 and
26-4-76 to 19-5-76.

26-3-76 to 8-4-76; 14-4-76 aad
15-4-76 and 26-4-76 to
22-5-76,

, 14-4-76

> 3-5-76
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41
43
45
46
47

48

49

%0

1

52
53

54
55

Shri C. Chittibabu

Shri Ma‘hu Dandgvate
Shri Shyam~andan Mishra
Shri Murasoli Maran

Shri Samar Guha

Shri R. N. Goerka

Shri Jagannathrao Joshi .
Shri K. Gopal

Shri Atal Bihari Vajpayee

Shri Noorul Hu'a

Shri A. K. Gopalan

Shrimati V. R. Scindia .

Shri M. K. Krishnan
Shri Piloo Mody .

Shri T. S, Lakshmanan
Shri J. Rameshwar Rao

5-4-76 to 8-4-76; 14-4-76 and )

15-4-76 and  26-4-76 to

22-5-76.
15-5-76 to 22-5-76.
15-5-76 to 22-5-76.
16-5-76 to 22-5-76.
16-5-76 to 22-5-76.
16-5-76 to 22-5-76.
15-5-76 to 22-5-76,

26-4-76 to 27-5-76. 9

6-2-76; 8-3-76 to 8-4-76;
14-4-76 and 15-4-76 and
26-4-76 to 19-5-76.

8-3-76 to 8-4-76; 14-4-76 and
15-4-76 and 26-4-76 to "
20-5-76.,

10-5-76 to 27-5-76

6-2-76; 8-3-76 to 8-4-76;
14-4-76 and 15-4-76 and
26-4-76 to 19-5-76.

28-4-76 to 27-5-76.

6-2-76; 8-3-76 to 8-4-76;
14-4-76 and 15-4-76 and
26-4-76 1o 19-5-76,

15-4-76 and 26-4-76 to 27-5-76.

3-5-76 to 27-5-76 J

t 3-5-76

- 27-5-76
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"(ii)"Motions under Rule 338 for suspension cf rule

rule 66 in its applica-
tion to the motions for
taking into considera-
tion and passing of the
Departmentalisation of
Union Accounts (Trars-
fer of Personnel) Bill,
1976 as it is dependent
upon the Comptroller
and Auditor-General’s
(Duties, Powers and
Conditions of Service)
Amendment Bill, 1976.

:3 Suspension of proviso to

rule 66 in its applica-
tion to the motions for
taking into considera-
tion and passing of the
Iror. Ore Mines and
Manganese Ore Mines
Labour Welfare Cess
Bill, 1976 and the Iron

+Ore Mines and Man-

ese Ore Mines La-
Welfare Fund
Bill, 1976.

-3 Susp2nsion of proviso to

rule 66 in its applica-
tion to the motions for
taking into considera-
tion and passing of the
Beedi orkers Wel-
fare Cess Bill, 1976 and

Beedi  Workers
Welfare Fund Bill,
1976.

Sl Brief Subject Member Datteon Time  Remarks
No. which taken
motion
moved
H. M.

Susp:nsion of proviso to Shri C. Subramaniam 25-3-76 o0—o01 Adopted.

Shri K. V. Raghu- 25-3-76 o0—o01 Adopted.
natha Reddy s 53 P

Shri K. V. Raghu- 26-3- Ol I .
nathe Reddy g 3-7% 1 Adopted
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8. OBITUARY REFERENCES

Sl. Name and particulars of Membership Date of Dateon Time Remarks

No. death which
reference
made
1 2 3 4 5 6
, H. M.
Shri, Moinul Haque Choudhury,
sifting Member of Lok Sabha . 13-2-76 8-3-76
2 ri K. C. Reddy, Member of the 0—04
Constituerit Assembly, Second and
Third Lok Sabha . . 27-2-76 8-3-76

3 i Kalika Singh, Member of the
Second Lok Sabha . . . 16-3-76  29-3-76 ©0—OI

4 Shri V. S. Sivaprakasam, Member :
e Jf the Provisional Parlisment . 28-3-76 1-4-76 0—02

i H. K. Veeranna Gowdha, Mem-
ber of the Third Lok Sabha . 7-4-76 14-4-76 0—02

6 Shgi Anil K. Chanda, Member of the
irst, Second and Fourm Lok
Sabhn . . . 21-4-76  26-4-76 003

9. PANEL OF CHAIRMEN

Member nominated Date of
nominatjon
Shri P. Parthesarthy . . . . . . . . . . 10-3-76

10. PAPERS LAID ON THE TABLE
(1) By Government 978

(ii) by Private Members Nil
[i.R. PERSONAL EXPLANATION UNDER RULE 357

Brief Subject  Nsme of Member who  Date Time
made the personal taken

explanation
H. M.

Certain remarks concerning Pandit D. N. Pandit D. N. Tiwary 6-§-76  0==03
Tiwary made in the House by the Minjs-
ter of State for Agriculture and Irrigation
on 4-9-76 during discussion on the De-
mands for Graats relating to the Ministry
of Agriculture and Irrigation.
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12. QUESTIONS

(i) Starred
Number of Questions put down in Question Lists for Oral Answers *816-
Number of Quzstions orally answered . . . . . 379

(ii) Unstarred

Number of Questions put down in Question Lists for written answers
and written answers furnished | . . . . . . **4399

(iii) Short Notice

Number of Short Notice Q-uemons put down in Question Lms for
oral answer . . 3

Number of Short Notice Questions answered . . . . . 3

®Includes 15 Starred Questions transferred from onme Ministry to ancther.

*¢Includes 96 Unstarred Questions transferred from one Ministry to another. Also
includes 422 Starred Questions which were not reached in the House for oral answers
and replies to which were laid on the Table as is done in the case of Unstarred Questiors.
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- 13. RESIGNATIONS BY MEMBERS

Sl Name State Constituency Date of  Date of
No. accep-  announ-
tance of cement
resig- in the
nation House
1 Shri Madhu Limaye Bihar Banka 22-3-76  22-3-76
2 ShrjSharad Yadav  Madhya Pradesh  Jabalpur 26-3-76  26-3-76
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15. SPEAKER
Aunnouncement/Reference

sl Subject Date
No.

1. Adjournment of the Hous at 4 Lgo P.M. on 15—3-76 to re-assemble at
5 P.M. for the presentation of the Budget . . . . 15-3-76

2. Tribute to the memory of Pam:ht Inwlhulal Nehru on the nth annjver-
sary of his death . 27-5-76

16. STATEMENTS BY MINISTERS
(i) Suo-moto Statements made/Laid under Rule 372

SIL Subject Name of Minister Date Time
No. taken
1 2 3 4 s

H. M.
1. Discovery of oil by ONGC in Bassein Shri Keshay Deo 8-3-1976 0—04

structure. Malaviya

2,” Goverrment business for the week Shri K. Raghu 12-3-1976 0—0I
AV comgmncing the 1sth . March, Ramaiah
1976.

3, Dispensing with the lunch hour Shri K. Raghu  17-3-1976 o—o1
from 18-3-76 till the conclusion Ramaiah
of the current session,

4., GO\rcrnment busiress for the week Shri K. Raghu 19-3-1976 0—02
v’ comgner'ung the 2gnd March, Ramaizh
19706.
5. Cancellation of sittings of Lok Sabha Shri K. Raghu 19-3-1976 0—02

xed on 19th, 20th, 21st, 22nd Ramaiah
and 23rd April, 1976 and_exten-

810!160{ session upto 22nd May,

197

6. Agreements signed by India and  ShriY. B. Chavan  24-3-1976 o0—o03
Sn';6 Llnkadlon r.ltihe b:.a;rﬂlli Maﬁ‘-och
1976 regardin, ¢ itime Bou-
betwaeral the two countries
m the Gulf of Marar and the Bay
of Bengal and on Flshmg by Sri
Lanka in the Wadge Bar

7. Price, procurement and distribution Shri Anngsghib P. 25-3-1976 o0—03
licy of Rabi cereals for 1976-77  Shinde
keting Season,
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Pngment of Bonus to Class IIT ané‘. Shri C. Subramaniam 27-5-1976

IV employees of the L.I

1 2 3 4 5
H.M.
*8, Accident onthe 12th March, 1976  Dr. G. 8. Dhillon 26-3-1976 0—o0I
involvirg a double-cecker busof
Delhi Trarsport Corporatior.
9. Economic and Technical assistance Shri Bipinpal Das  31-3-1976 0—04
to Mozambique
10. Changesin the time-table for discus- Shri K. Raghu 31-3-1976 o0—03
sion and votirg on Demands for  Ramaigh
Grants—Budget (Gereral)—1976-
77
11, Cancellation of sitting of Lok Sabha Shri K. Raghu 8-4-1976 o0—0OI
fixedon 12th April, 1976 on account  Ramaiah
of Mahayvir Jayanti.
*12. Import policy for the year 1976-77 Prof, D. P. Chatto- 14-4-1976 o—o1
pachyaya
13. Recent Developments in our relations Shri  Y.B. Chavan 15-4-1976 o0—ol
with the People's Republic of China.
14, Changein the orderof discussion and  Shri K.  Raghu 26~4-1976 0—01
votirg on the Demands for Grants  Ramaigh
relating to the Ministry of Health
and Family Planning.
15. Incidents thatoccurrred in the Turkman Shri F.H. Mohsin  27-4-1976 o—o07
Gate area of Delhi on the 19th
April, 1976.
16.  Sitting of the House upto 7-30 PM. Shri K. Raghu  4-5-1976 o—o02
on 4-5-1976 and upto 6-30 P.M. Ramaiah
on 5-5-1976.
. 17.  Government business for the week Shri K. Raghu  7-5-1976 o—o1
’ commencing the 10oth May, 1976. Ramaish
18, Recent Indo- Pakistan talks. Shri Y. B. Chavan 18-5-1976 0=—0%
19. Indo-Canadian nuclear discussions. Shri Y.B.Chavan 20-5-1976 o0—04
30. Government business for the week Shri K. Raghu 20-5-1976 —
) commencing the 24th May, 1976. Ramaish
*21, Commencement of Commercial pro- Shri Keshav Dep 25-5-1976 o—or
duction of crude oil in the Bombay Malaviya
High,
*22. Restructuring of Hindustan Steel Shri Chandrajit Yalav 25-5-1976 -
Limited,
23. Code of Journalistic Ethics. Shri Vidya Charan  27-5-1976 o—o2
Shukla
24. 0—07

#Statement laid on the Table.



33
(ii) Statement under Direction 114

Brief Subject Name of Mem- Mirister who Date Time
ber who raised replied taken
the matter

H.M.

Certin  information iven  Shri Sarjoo  *Shri Shah Nawaz 27-5-76 o0—o0;

by the Minister of Stmg for Pmdey} s Khan 57 g
iculture and Irrigation in the
use on 4-5-76 curirg discus-

sion on the Demands for

Grarts relating to the Ministry

of Agriculture and Irrigation

about lysine content in Sharbati

Sonora Wheat.
‘Smemcnt-\;'as laid on the Table. .
(iii) Matters under Rule 377
Sl Subject Name of Minister who Date Time
No. Member ma-e the taken
who raised Statement
the matter

H.M.

I. Reported talk by Acharya ShriPrasannbhai Shri K. Brahma- 26-5-76 o0—09
Vinoba Bhave with the Mechta nanda Reddy
Prime Minister about
extencing help to the
families of political de- "
tenus in the country.

2, Rﬁpoﬂed virtual break- Shri Somnath Dr, Shankar 27-5-76 o—14
own of telephone Chatterjee Dayal Sharma
system in Calcutta.

3. Taking over of Laxmi Shri S.M. Prof.D.P.Chatto- 27-5-76 o0—o04
Rartan  Cotton Mill Banerjee padhyaya
and Atherton West Mill
Kanpur by the Govern-
ment,

4. Shri Ramavatar Shastri’s Shri Ramavatar Shri K. Brahma- 27-5-76 o—I0
1 illegal arrest Shastri nanda Reddy
and ill-treatment meted
out to him by police
at Jhajha in Monghyr.

5. Reported death of three Shri Krishng Shri K.C.Pant 27-5-76 0—o0j5
workers in the Bhanora Chandra
Colliery near Asansol. Halder
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iv) Sl:utcmmt Correcting lﬂormuq‘o;

Direcﬂon 16. Q

SL Brief Subject Name of Date Time
No. Minister taken
H.M,
1 Clarifying apointraisedon 26-4-1976 Prof.S. Nurul Hasan 26-4-1976 0—0I

on starred Question No. 533 regard-

ing birth place of Lord Buddha.
2 (i) Correctinrg the reply given on the Shrimati Sushila 6-5-1976  0—0I

Rohatgi

3oth January, mg-;ﬁ to a supple-
mentaryon Starred Question No.333
regardng violation of foreign ex-
change regulations by corcerns;
and (ii) giving “reasons for delay
in correcting the reply.
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17. Statement Showing Time Taken on various Kinds of Business

Business Time  Percentage
E;gn time
H.M.
ADJOURNMENT MOTIONS
BILLS—

(a) Government Bills *73 13 227

(b) Private Members® Bills 12 10 38
BUDGETS—

(a) Railway Budget . 18 12 56

(b) General Budget . . . . 132 31 41°1

(c) Bud fe'ts I;:es ‘i-:!sem?st 35 eStatesﬂ.Jmon terrl‘tor}' . 7 $o 25
CALLING ATTENTION NOTICES (Rule 197) 2 29 08
DISCUSSIONS—

Half-an-hour discussions (Rule 55) . 2 o8 07
MOTIONS—

Motions (Rule 342) . 6 33 2'0
QUESTIONS . . . . 37 59 11'8
RESOLUTIONS—

(8) Goverr.ment Resolution . . 2 30 o8

(b) Statutory Resolutions . *9 29 29

(c) Private Members’ Resolutions . 13 o8 41
STATEMENTS (Rules 357, 372 and Directions 16 & 115) 1 25 0'4
OTHER MATTERS, such as Paperslaid on the Table, Questions

of Privilege, Obituary References, Points of Orders etc. . 2 39 08

ToTAL . 322 2% 100°0

L]
*Joint discussion took place on Statutory Resolutions [vide statement No. spbw (ii)
S. No. 5 and 6] and motions for consideration of the conrecte! Government
Bills [vids Statement No. 2 (i) S. No. 16 and 17] Time Taken on joint discussion has
been shown under the Governmert Bills.
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